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 13.11  hrs
 [Mr  Depury-Sreaxer  म  the  Chair]

 MATTERS  UNDER  RULE  377

 0)  ReporTep  ExpLorTaTion  or  Env. a
 caiFp  You1H  BY  Post  AND  TELEGRAPH

 DEPARTMENT

 औ  हरिकेश  बहादुर  (गोरखपुर)
 उपाध्यक्ष  महोदय  मै  नियम  377  क  अन्तर्गत
 सवार  मंत्रालय  न  डाक्-तार  विभाग द्वारा  अकार
 शिक्षित  यवक  नथा  यूनियन  क  शिक्षण
 सम्बन्धी  अविलम्बनीय  नाक  महत्व  +  विधय
 का  उल्लेख  करता  चालना  है

 आज  भरन  म  शिक्षित  वग  मजा
 बेराजगारी  फैली  ई  है  उस  का  लाभ  उठा
 अर  संचार  मंत्रालय  का  डाकतार  विभाग
 म्रैजार नया पास्र-प्र जएट नया  पास्रूयरं  जहर  यवका  एवं  युवतियां
 काक वन  ५  व्यय  प्रतिदिन पर  रख  कर  साला

 जाम  जान  +  बाद  भी  रग लर  नही  कर  रहा  है।
 उनकानकाईछट्री दी  जाती  हैआर  न  ही  कार्ट
 अन्य  सुविधा  उनका  मन मान हग  पर  लगातार
 शन  की  उठती  देने  पर  मजबूर  किया  जाता  है।
 सवार  मवा  तुरत ही  इम  आर  ध्यान दन  की
 यार।  उदाहरण  1  लिए  दिती  टेलीफोन
 माासकर्नागह।

 गड़ जगह सा  एसा  बीते  ि  वर्यास

 कुछ  शिक्षित  यवन  काय  कर  गहे  है  और  उन्हे
 स्थायी  नहीं  क्या  जा  रहा  है।  जेस  गोरखपुर

 भार  मि०  कम  शिक्षित  युवराज  शायद  हां
 उना है।  बेहाल  एक  अधिकारी पर  अस् टाचार
 एव  अनियमितता  +  आरोप  है।  उस  का
 स्थानान्तरण  चुरते  करना  चाहिए  पता  चला
 हे  कि  र  ऑ्रनिका  1 घूम  न+र  अस्थायी  निकली
 देने  अथ  अस्थायी  का  स्थायी  करन  का  काय
 करता  है  |

 (ua)  Retortep  Fire  INcmIDENT  IN
 Rona  RAMPUR  VILLAGE  IN  SAMASTI-

 pur  District  or  Borar

 आओ रामसेवक  हजारी  (रोसा)
 उपाध्यक्ष  महोदय  मै  नियम  377 क  अधीन

 क  अविलम्बनीय महत्व  के  विषय  का  उल्लेख

 Matters  under  Rule  9377
 %,

 करना  जात्ताहू।  दिनांक  6-44-78  को
 2  2  बजे  दिन  मे  बिहार  राज्य  के  समस्तीपुर

 जिला  के  अन्तर्गत  रोहिला,  रामपुर  गाव  मे,  जो
 मेरा  निर्वाचन केतन  है  बिजली पोल  का  तार
 बिना  रहने  के  कारण  तेज़  पछुआ  हवा  से  तारी  के
 टकराव  से  बगल  हक  किये  महान  पर  रखे
 हुए्पोनाला म  आग  लग  गई  जिससे  लगभग
 400  परिवारों क  घर  एवं  मारा  सामान जल
 अर स्वाहा हा पया  |  लागा  की  जानें  बच  गई
 और  सिफ  चार  पास  मवेशी  जल  गये  ।  करोडी
 रुपया  की  क्षति  हुई  1  उपनाम  म  1970  भ

 भी  डमी  तरह  की  भय कर  आगजनी  की  घटना
 हर्र  थी  साह  सान  अरसा म  लगातार  दा
 चरना झा  से  सार  नागा  ज  सामने  अन्धकार  ही
 अन्धकार है  :  राज्य  सरकर  द्वारा  धमीजा
 रहसाहाय्य ब्य  नगण्य स  है  t  खत  आम
 से  मन्द  सरकार  का  लगभग  1+  लाख  रपये
 प्रतिवर्ष  अन्य  उन्माद  शुत्व  के  रुप  म  मिला
 है।  अत  मै  भारत  सरकार  से  माग  करता  हु।
 कि  उक्त  आराम  के  पीडित  लोगा  क  रामाश्रय-
 जॉय  क  लिए  विशेष  रूप  से  धनराशि  आर्वाटत

 कर  के  राज्य  सरकार  का  सा हास्य  कार्य  चलाने
 का  निर्देश  दिया  जाये।  साथ  ही  इन्द्रिय
 उत्पाद-शुल्क  की  मानो  का  आदेश  दिया  जाये।
 मैं  यह  भी  वीनम  आग्रह  करता  ह  बि  प्रधान  मंत्री
 जी  अपन  बीएस  रि  पीडित्परिवरा वा
 सफलता  दे  1  इस  न  रथ  ही  बिजली  विभाग
 द्वारा  बनीं  गई  लापरवाही  बो  भी  शीघ्र जाच जाच
 मानो  चाहिए v

 Gh)  Reprorrep  use  of  TELEPHONE  BILL
 Forms  In  Hinor  sy  Post  aNd  TELE-

 GRAPH  DEPARTMENT

 SHRI  K  GOPAL  (Karur)  Mr
 Deputy  Speaker  Sir  with  your  perms
 sion  I  wish  to  bring  to  the  notice  of
 this  House  and  your  goodself  a  matter
 of  public  importance,  the  breach  of  as-
 surances  given  by  the  Prime  Minister
 from  time  to  time  regarding  the  langu-
 age  issue  We  were  assured  that  Hindi
 will  not  be  imposed  on  non-Hindi
 speaking  people  I  enclose  herewith
 a  telephone  bill  which  is  only  in
 Hindi
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 I  can  understand  Hindi  being  used
 on  forms  by  States  where  the  regional
 language  is  Hindi  but  a  department
 like  P  &  T  which  is  a  Central  Gov-
 ernment  undertaking  should  not  use
 Handi  exclusively  This  is  a  great
 handicap  for  people  from  non-Hindi
 speaking  States  as  they  are  not  able
 to  understand  the  contents  in  the
 printed  forms  I,  therefore,  request  you
 to  direct  the  Prime  Minister  to  ask
 the  Minister  of  Communications  and
 also  Ministers  of  other  departments  not
 to  issue  forms  printed  only  in  Hindi

 (av)  Fast  unto  DEATH  BY  OFFICE
 BeAreRS  OF  ALt  ‘npr  Postar  EMFLO-

 yrgs  UNIoN,  AHMEDABAD  Drvisson

 SHRI  AHSAN  JAFRI  (Ahmedabad)
 Sir  under  rule  377  I  wish  to  draw
 the  attention  of  the  government  to  the
 following  matter  of  urgent  public  im
 portance

 15  office  bearers  of  All  India  Postal
 Employees  Union  (Postman  Class  IV
 &  EDA)  Ahmedabad  Division  have
 gone  on  fast  unto  death  from  10-4-78
 in  support  of  their  demand  ‘One  Post-
 man  —One  Delivery

 It  1s  quite  painful  to  note  that  the
 Postal  Department  1s  actually  exploit-
 ing  the  postmen  in  the  name  of  effi-
 cency  throughout  the  country  Postmen
 are  required  to  work  more  by  the
 officers  disregarding  the  rules  made  for
 the  duties  of  Postman

 The  beats  assigned  to  the  postmen
 in  the  city  of  Ahmedabad  are  norm-
 ally  of  20  Kms_  It  takes  nearly  325
 hours  for  one  delivery  All  the  post-
 men  are  required  for  two  deliveries  a
 day  The  postman  has  to  arrange  the
 mail  at  the  office  which  takes

 neg one  and  a  half  hours,  ie  3  hours“tor
 two  deliveries  This  amounts  to  tak-
 ing  work  for  nearly  10  hours

 This  1s  gross  injustice  practised  by
 the  Postal  Department.  Repeated  de-
 mands  were  made  by  the  Union  since
 the  last  many  years  but  nothing  has
 been  done  so  far.

 DG.,  1978-79  280

 Postmen  resorted  to  ‘work  to  rule’  in
 support  of  their  just  demands
 Ahmedabad  from  3-1-1978

 PMG,  Gujarat  intervened  on
 10-3-1978  and  promised  that  he  would
 introduce  the  rule  ‘One  Postman—One
 delivery’  in  the  Ahmedabad  Division,
 The  agitation  was  withdrawn

 After  this,  the  postmen  were  served
 with  show  cause  notices  This  kind  of
 unjustified  attitude  of  the  officers  of
 the  Department  has  compelled  the
 postmen  to  go  on  fast  unto  death

 The  situation  in  the  postal  depart-
 ment  in  Gujarat  in  general  and  at
 Ahmedabad  m  particular  15  becoming
 worst  If  any  unfortunate  event  will
 take  place  the  situation  may  go  aut
 of  the  control  of  the  postal  authorities.

 I  draw  the  attention  of  the  Govern-
 ment  with  great  concern  and  hope  that
 Government  will  interfere  immediately
 to  solve  the  problem  of  the  postmen
 and  will  ask  the  department  to  take
 work  from  the  postmen  according  to
 Tule

 1316  hrs.

 DEMANDS  FOR  GRANTS,  1978-79—
 Contd

 MINistry  or  EpucaTion  aNp  Socrat
 WELFARE  AND  DsgPaRTMENT  or  CuLp

 rTuRE—contd
 MR  DEPUTY-SPEAKER  The  House

 will  now  resume  further  discussion  and
 voting  on  Demands  for  Grants  under
 the  control  of  the  Ministry  of  Educa-
 tion  and  Social  Welfare  and  the  De-
 partment  of  Culture  Shrimat:  फ
 Chavan  was  on  her  legs.

 SHRI  HARI  VISHNU  KAMATH
 (Hoshangabad)  How  many  hours  were
 allotted  and  how  much  time  remains?

 MR.  DEPUTY-SPEAKER  2  more
 hours  are  there  out  of  which  the  minis-
 ter  will  tale  at.  least. 45  minutes  to  1
 hour  §o,  1  hour  is  left  for  the  dis-
 cussion  The  minister  will  be  called
 at  about  2.30


